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IN THE MATTER OF:
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN OA No.1293/2024

IN THE MATTER OF:

Sunil Kashyap Applicant

Versus

State of Haryana &Ors. Respondent(s)

REPLY ON BEHALF OF RESPONDENT NO.3 (DEPUTY
MAGISTRATE, PANIPAT)

That the said matter waslisted before this Hon’ble Tribunal on
08.12.2025. The following direction was issued by the Hon’ble
NGT:-

“1. Learned counsel appearing for the Respondent No. 3 seeks
threeweeks’ time to file the Reply on the issue of
rehabilitation/ shifting.”

Copy of Hon’ble NGT order dated 08.12.2025 is attached as

Annexure-R/1.

That State Government has acquired 39.5 acre of land for shifting of
village Khukhrana taking into consideration the health hazard caused
by the fly ash generated by Panipat Thermal power Plant and fly ash
dyke located near village Khukhrana. The rehabilitation site is located
near village Sondhapur, Sub-Tehsil Madlauda, District Panipat. The
acquisition of land of the said site has been completed and
compensation for acquired land has been awarded and paid to the

concerned farmers.

That in compliance of the direction issued by the Hon’ble NGT vide
order dated 08.12.2025, the concerned District Development and
Panchayat Officer (DDPO), Panipat was directed to provide the
updated status report regarding the infrastructure facility in Village
Khukhurana vide letter no. 4086 dated 23.12.2025.
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That the progress report regarding shifting of village Khukhrana was
submitted by DDPO vide letter No.993 dated 05/02/2026 mentioning
that the report from Public Health Engineering Department (PHED),
Uttar Haryana Bijli Vitran Nigam Ltd. (UHBVN) &Panchayati Raj
Department has been received.Copy of DDPO letter dated
05/02/2026 is aﬁnexed as Annexure-R/2.

Thatas per progress report received from the Executive Engineer,
Uttra Haryana Bijli Vitran Nigam (UHBVN), Panipat vide memo no.
62/D&G-19 dated 08.01.2026,the work of laying electrical
infrastructure in Village-Khukhrana have been completed and the
electricity connection will be given to the consumer as and when
applying through online system as per Nigam instruction.Copy of
letter dated 08/01/2026 is annexed as Annexure-R/3.

Thatas per progress report submitted by Executive Engineer,
Panchayati Raj, Panipat the status report of the development work

related to shifting of Village-Khukhrana at the new site are as under :-

' Surgeon  Panipat

S. Name of Work Status Remarks
No. |
1.  Construction of CC Streets | Complete -
with IPB and Drain ) |
2. Construction of Community | Complete -
Center
3. Construction of Shamshan | Complete --
Shed and Boundary Wall
4. Construction of  General | Complete -
Chaupal
5. Construction of 3 Nos. of Complete -
Anganwari Center ) |
6. Construction of Balmiki Complete -
Chaupal | | |
i/ Construction of Complete | -
HarijanChaupal _
8. Construction of ' Complete -
KashyapChaupal
9. Construction of Park cum Complete --
Vayayamshala
10. | Construction of Boundary Complete | --
wall and Shed in Shamshan
Ghat B - ‘
11. | Construction of Sub Health Pending Estimate -
Center | submitted to Civil |
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|r for its
administrative
| approval.

Copy of letter by Executive Engineer, Panchayati Raj is attached as

Annexure-R/4.

That as per report of DDPO vide letter no. 5344 dated 12.02.2026
plot number of 445 plots have been allotted to the beneficiaries
related to the shifting of village- Khukhrana to rehabilitation site
according to the size of plots, as applicable through draw by the
committee. The allotment letter and physical possession of these plots
will be given to the beneficiaries in due course of time by the
concerned authority which is likely to take three months time. The list

of allotted plots is attached as Annexure- R/S.

That the reply is submitted for kind consideration of this Hon’ble
Tribunal and the answering respondent undertake to comply with any

direction issued in said matter by this Hon’ble Tribunal.

Date: k-0 R026 Deputy Commilsioner,

Place: Awjat Panipat.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

In

OA No.1293 of 2024

IN THE MATER OF:
Sunil Kashyap - Applicant
Versus
State of Haryana & Ors Respondent
AFFIDAVIT

I, Virender Kuimar Dahiya, Deputy Commissioner, Panipat aged about 58 Years do hereby sclemuly
affirm and state as under:

1. That in the aforesaid official capacity, ] am weli conversant with the facts and circumstances of
the case and is authorized to file the present replv on behalf of Respondent No.3. Therefore, | am
competent to swear this affidavit.

2. That T have gone through the contents of accompanying reply which has been drafied under my
instructions. ' '

. ; . : R e 3, TEE s T £ Depouen” -

Verification; . G o ; B es v 8
Verified at Panipat on this 24" day of February 2026 that the contents of affidavit are tnze and
correct to my knowledge and on the basis of information derived from the official record which |
believe to be true and no material fact has been concealed therzin.

&
Deponent

ATTESTED
=~ =
-thary; 'Paqlpat -

aad. i)
RE? 07/04/20%0

TS 4 FEB 038
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Awexvre-£/1

Item No. 16 Court No. 1 _
BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1293/2024
Sunil Kashyap Applicant
Versus
State of Haryana & Ors. Respondent(s)

Date of hearing: 08.12.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondents: Mr. Rahul Khurana, Adv. forR-2 & 3
Ms. Suman Arora, Adv. for CPCB
Mr. Mahip Singh & Ms. Ayushi Pandey, Advs. forR- 4

ORDER

1. Learned counsel appearing for the Respondent No. 3 seeks three

weeks’ time to file the Reply on the issue of rehabilitationfshifting.

2. List on 25.02.2026.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM

December 08, 2025
A
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UTTAR HARYANA BIJLI VITRAN NIGAM LTD.
a-li':;':;";‘,’.".'.“;."m:.,"c'.‘ ';"s 4, mﬁu’i Paneicatn- n‘s'amﬂ.,

Web Site www.uhbvn.org.in GSTIN-08AAACU4962012¢

Office of Executiva Engineet Bub Urban Division UNBYN, Penipet
E-mall addross sat®u

Phone No. 0180-2081549

To
The Deputy Comimdssioner,
UHRBVN, Pandpat,
Memo No.Ch G2 | - 19 Dated: & I;U‘b““
Subject: Regarding laying of sleotrical infrastructure tn Village New
Khukhrana.

In this connection, it in respectfully submitted that the work of
laying electrical infrastructure in Village New Khukhrana have been completed.

The electricity connection will be given to the consumer as and when applying

through online system as per Nigam instructions.

DA/As above
S/U Divijon
CC:I. The Superintending Engineer (OP) Circle UHBVN Panipat(for kind information

please. :
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1%
Annacupre K'Y
Development & Panchayat Department Haryana 1?““;;"’%
Office of Executive Engineer, Panchayati Raj, Panipat \ N
Zila Parishad Bullding, (Panchayat Bhawan), Near Madaan Hospital, Assandh Road, / E V
Panipat - 132103 (Haryana), Telephone 0180-2655402, €-Mall:- prexeeng.pnp@hry.nic.in

Department wise status of the development work lelating to shifting of
Khukhrana village

Sr No Name of Wrok Status Remarks
1 | Construction of CC Streets with Complete
IPB and drain
2 | Construction of Community Centre [ Complete
3 | Const. of Shamshan Shed and Complete
Blwall
4 | Const. of General Chaupal Complete
5 | Const. of 3 Nos. of Anganwari Complete
Centre
6 | Const. of Balmiki Chaupal Complete
7 | Const. of Harijan Chaupal Complete
8 | Const. of Kashyap Chaupal Complete
9 | Const of Park cum Vayayamshala Complete
10 | Const of B/wall and Shed in Complete
Shamshan Ghat
11 | Const of Sub health center Pending XEN/Panchayati Raj
’ Panipat vide his letter
dated 06.12.2023 has )
submitted the estimate to
civil surgeon Panipat for
its administrative approval

Executive Engineer,
Panchayati Raj Panipat
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